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(c) ONGC Videsh Limited has oil and gas projects in Cuba, Venezuela,
Columbia, Brazil, Libya, Nigeria, Sudan, South Sudan, Russia, Kazakhstan, Syria,

Iraq, Iran, Vietnam and Myanmar.

(d) Government has initiated the process of assessment of shale oil/gas potential
in the country. Resource estimation of shale oil/gas in selected Indian Basins has
been taken up by United States Geological Survey (USGS), ONGC and Central
Mine Planning and Design Institute Limited (CMPDIL). Further, a Draft Shale Gas

Policy is being processed by the Government.

The quantum of shale oil/gas production will only be known after award of
exploration acreages and completion of exploration, field development and production

activities by the Contractors.
Performance audit on gas exploration in KG Basin

1188. SHRI NANDI YELLAIAH: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(@) whether performance audit was carried out during 2009-10 to 2011-12 for
oil and gas exploration in KG Basin with regard to Reliance Industries Limited
by the Comptroller and Auditor General (CAG) of India;

(b) if so, the loss incurred by Government during the period from 2009-2010
to 2011-12 as estimated through performance audit in view of Government having

discarded Production Sharing Contract (PSC) clause; and
(c) the measures adopted to regain the losses?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRIMATI PANABAKA LAKSHMI): (a) to (¢) The Comptroller
and Auditor General of India (CAG) has carried out performance audit of block
KG-DWN-98/3 for two financial years i.e. 2006-07 and 2007-08 along-with three
more blocks namely Panna-Mukta, Mid and South Tapti and RJ-ON-90/1. The final
report on the Performance Audit of Hydrocarbons Production Sharing Contracts (PSCs)
has been tabled in the Parliament by CAG on 08.09.2011. The report of the CAG
has been referred to Public Accounts Committee (PAC) and the same is under
consideration of the PAC.

CAG has not yet carried out audit for the period from 2009-10 to 2011-12
in respect of KG-DWN-98/3 Block.



